
FORM G 
INVITATION FOR EXPRESSION OF INTEREST FOR  

DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN THE 
CONSTRUCTION AND INFRASTRUCTURE BUSINESS. 

 

 (Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 

RELEVANT PARTICULARS 

1. Name of the corporate debtor along with 
PAN/ CIN/ LLP No. 

Dadheech Infrastructures Private Limited 
PAN: AACCD5765A 

CIN: U14219WB2007PTC114838 

2. Address of the registered office  9/12, Lal Bazar Street 'E' Block, 4th Floor 

Kolkata – 700001, West Bengal, India 

3. URL of website https://ipdipl.com/ 

4. Details of place where the majority of fixed 
assets are located 

Please write an e-mail to 

ip.dadheechinfrastructures@gmail.com to 
seek further details about the Corporate 
Debtor. 

5. Installed capacity of main products/ 
services  
 

Please write an e-mail to 

ip.dadheechinfrastructures@gmail.com to 
seek further details about the Corporate 
Debtor. 6. Quantity and value of main products/ 

services sold in the last financial year 
One Contract was executed between 
Dadheech Infrastructures Pvt Ltd and 
Gajrup Infrahomes Pvt Ltd on 1st July’2021 
for Rs 77,40,01,423 in Imphal, Manipur. 
 
Arbitration proceedings have been filed with 
the Hon’ble High Court of Delhi whose 
estimated award is Rupees 120 Crores (Rs 
100 Crores + 20 Crores) for Ahmedabad & 
Kapurthala respectively against D.G.MAP.  
  
 

7. Number of employees/ workmen 04 (Four) 

8. Further details including last available 
financial statements (with schedules) of two 
years, lists of creditors are available at URL: 

Please write an e-mail to 

ip.dadheechinfrastructures@gmail.com to 
seek further details about the Corporate 
Debtor. 

   9. Eligibility for resolution applicants under 
section 25(2)(h) of the Code is available at 
URL: 

Please write an e-mail to 

ip.dadheechinfrastructures@gmail.com to 
seek further details. 

    10. Last  date  for  receipt of  expression  of  interest 06-04-2024 

11. Date of issue of provisional list of 
prospective resolution applicants 

09-04-2024 



12. Last date for submission of objections to 
provisional list 

14-04-2024 

13 Date of issue of Final list of Prospective 
Resolution Applicants 

21-04-2024 

14 Date of Issue of Information Memorandum, 
Evaluation Matrix and request for 
Resolution Plans to prospective resolution 
applicants.  

26-04-2024 

15 Last date for submission of resolution plans 27-05-2024 

16. Process email id to submit Expression of 
Interest 

 ip.dadheechinfrastructures@gmail.com 

 
 
 
Date: 22.03.2024 
 
Place: Kolkata                                                                                                
 
 
Mr. Soumendra Podder                                                                                                            
Resolution Professional 
For Dadheech Infrastructures Private Limited 
Reg. No. IBBI/IPA-001/IP-P00446/2017-18/10789 
Authorisation of Assignment Valid Upto: 30-6-2025 
Address: 1/427 Gariahat Road (South) 4th Floor,  
Kolkata, West Bengal - 700068 
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